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HOUSE OF THE PEOPLE

Friday, 27th March, 1953.

The House met at Two of the Clock.

TM r. D epu ty-Speaker in the Chair]
'9

O R A L  A N SW E R S  TO  Q UE STIO N S

Accommodation to D isplaced Persons

' ♦1023. Sardar Hukam Singh: W ill
the Minister of RehabUitation be pleas
ed to state:

(a )  whether accommodation has 
baen provided in Delhi State to all 
displaced persons in houses— Evacuee 
houses or new constructions— or whe
ther there is still a number residing 
on the patris and pavements in the 
streets; and

(b )  if there are still some on the 
streets when it is proposed to provide 
accommodation to these persons also.^

The Minister of Rehabilitation (Shri 
A. P. Jain): (a ) and (b ).  According
to the survey made by the Delhi 
State Government in June, 1952, there 
w ere 21,614 displaced families in Delhi 
residing on pavements, Government 
lands and Dharamshallas etc. Out of 
these, 6,809 families had been provi
ded with alternative accommodation 
upto 1st March 1953, and accommoda
tion was available for allotment for 
another 1,167 families on the above 
date. It is hoped that all the eligible 
squatters w ill be provided with  
accommodation by the end of 1953-54.

Sardar Hukam Singh: Has Govern
ment fixed a certain particular date 
after which arrivals in Delhi of dis
placed persons should not be consider
ed as entitled to rehabilitation in 
Delhi?

^hri A. P. Jain: That is exactly so.
Sardar Hukam Sinkh: May I know 

what is that date?
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Shri A. P. Jain: 15th August lOoO.
Sardar Hukam Singh: Does this

mean that displaced persons who have 
come later, are not at all entitled to 
rehabilitation.?

Shri A. P. Jain: They can fend for
themselves.

Shri Bansal: Is it a fact that besides 
evacuees there are a large number of 
other persons including Goveram.^nt 
servants who do not have any residen
tial accommodation in Delhi?

Shri A. P. Jain: Presum ably that is 
so, but that does not concern me.

Shri Pnnnoose: The hon. Minister
stated that a certain date was fixed 
after which if persons arrived in 
Delhi, they would not be considered 
fit for rehabilitation. M ay I know  
when was the date announced?

Shri A. P. *Jain: The date was an
nounced by Mr. Gadgil, I believe, in 
the beginning of 1951. and the an
nouncement was that those who  
squatted on. the 15th of August 1950 
would be entitled to alternative ac
commodation and those who squatted 
between the 15th August 1950 and 5th 
January 1951 would be given some 
ad hoc assistance.
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Sardar Hokam Singh: M ay I know
whether there are any evacuee houses 
which are occupied by ‘locals’ and not 
by  displaced persons in Delhi?

Siiri A. P. Jain: Yes. There are
some evacuee houses which are occu
pied by ‘locals’ and by ‘locals’ I mean 
those who have been living there 
before the 15th of August, and they 
continue to live there.

D isplaced Persons l iv in g  in  tents  or
BARRACKS

*1024. Sardar Hukam Singh: (a)
W ill the Minister of Rehabilita
tion be pleased to state whether there 
are some displaced persons in Delhi 
State who are living in tents or bar
racks which have outlived their nor
m al life?

(b )  If  so. what is their number and 
when do Government hope to pro
vide them with suitable accommoda
tion?

The Minister of Rehahilitarion (Shri
A. P. ja in ):  (a ) and (b ).  About one
thousand families are liv'ing in old 
barr£:ks in. Kingswav, Delhi. These 
barracks are being demolished and 
the occupants are being given alter
native accommodation. It is hoped 
that all these persons w ill be provided 
with accommodation by March, 1954.

Sardar Hukim  Singh: May I know  
whether these barracks are there onJy 
in the Kingsway C am p 'or are there 
any other localities where displaced 
persons are living in old barracks?^

Shri A. P. Jain: Nowhere else.

C.A.MPS FOR I nternees

*1025. Sardar Hukdm Singh: (a)
w ill the Minister of Home Affairs be 
pleased to state whether the camps 
constructed or acquired during the 
World War II for internees of other 
countries have been disposed of finally?

(b )  If  not, is any expenditure still 
being incurred on them by way of 
rent or maintenance?

Tlie Deputy Minister of Home
A ffa r  3 (Shri D atar): (a ) O f the two
internment camps set up, one, namely 
at Dehra Dun, was disposed of soon 
after the internees had been repatria
ted in 1946. The buildings which 
originally belonged to the Defence 
Ministry were made over to them; 
v^hile the rest were placed at the dis
posal of the Rehabilitation M inistry  
for rehabilitating displaced persons. 
The second camp which is at Deoli 
was, till M ay 1950, being used to

house certain displaced persons from  
Sind. Steps are now being taken to 
dispose of this camp as early as 
possible.

(b )  A n  expenditure of about 
Rs. 15,187 on the Watch and *Ward 
staff, minor repairs, protection o l  
buildings, rental charges for the land 
etc., was incurred during the year
1952-53 on the Deoli Camp.

Sardar Hukam Singh: May I know
whether any provision has been made 
for giving alternate accommodation 
to displaced persons who were living 
here?

Shri Datar: Yes.

Shri M. L. Dwivedi: W hat has hap
pened to the camp which was situated 
near Satna in Vindhya Pradesh?

Shri Datar: I should like to have
notice. This question relates io two 
camps.

Shri Gidwani: To what use is the
Deoli Camp put now, on which m on«y  
has been spent?

Shri Datan The Deoli Camp is not 
in a position for occupation. So it is 
going to be demolished.

Cadets

*1026. Dr. Ram Suhhag Singh: (a )
W ill the Minister of Defence be pleased 
to state whether it is a fact that the 
Government of India have recently 
invited the Commonwealth Govern
ments to send cadets to India as a reci
procal goodwill gesture?

(b )  I f  so, how many of the Com
monwealth Governments have respon
ded to that invitation?

The Deputy Minister of Defence
(Shri Satish Chandra): (a )  Yes.
Cadets from four Commonwealth
countries were invited.

fb ) Two.

Dr Ram Subhag Singh: May I know
the names of the countries from  which  
the cadets have come?

Shri Satish Chandra: United K ing
dom and Australia.

Dr. Ram Subhag Singh: When did
they visit this country and how long 
did they stay?

Shri Satish Chandra: They stayed
for about a month here. They came 
in the middle of January nnH left b l  
February.




